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Alleged theft of idols from temples In
Orchha in Madhya Pradesh

*296. SHRI DINKARRAO GOVIND-
RAO PATIL; Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to
state.-

(a) whether Government are aware of
large scale theft of idols from the temples in
Orchha in Madhya Pradesh;

(b) if so, what are th, details thereof; and
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(c) what steps Government are taking to
check this?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
RESOURCE DEVE. LOPMENT
(SHRIMATI KRISHNA SAHI): (a) and (b)
One stone idol of Banke Behari (Lord
Krishna) was stolen from, the Chaturbhuj
temple, Orchha, on the night of 16/17-12-
1986. Two metal idols, one of Ix>rd Krishna
and another of Radha were stolen from Laxmi
temple, Orchha, on the night of 13/14-4-1987.

(c) The Government of Madhya Pradesh
which is protecting some important
monuments at Orchha iy proposing the
following measures for the protection and
security of the monuments and sculptures;

1. Removing dual administrative control
over the protected temples by taking over
sculptures including those in the sanctum
from the priest (Pujari).

2. Bringing other monuments apart-from
the five monuments already protected by the
State, also under State protection.

3. Strengthening of the watch and ward
staff.

4. Police have been asked to keep close
watch over th. sculptures and investigate
cases of theft actively.

Offer of facilities by NRI Plastic
Surgeons

*297. SHRI KRISHNA KUMAR BIRLA;
Will the Minister of HEALTH AND
FAMILY WELFARE b, pleased to state.

(a) whether it is a fact that some eminent
non-resident Indian (NRI) Plastic Surgeons,
who desired to open clinies in the country
where plastic surgery facilities are not
available and also to teach in medical colleges



